
[20 December, 2005] RAJYA SABHA 

GOVERNMENT BILLS 

The Armed Forces Tribunal Bill, 2005 

THE MINISTER OF DEFENCE (SHRI PRANAB MUKHERJEE): Sir, I 

beg to move for leave to introduce a Bill to provide for the adjudication or 

trial by Armed Forces Tribunal of disputes and complaints with respect to 

commission, appointments, enrolment and conditions of service in respect of 

persons subject to the Army Act, 1950, the Navy Act, 1957 and the Air Force 

Act, 1950 and also to provide for appeals arising out of orders, findings or 

sentences of courts-martial held under the said Acts and for matters 

connected therewith or incidental thereto. 

The question was put and the motion was adopted 

SHRI PRANAB MUKHERJEE: Sir, I introduce the Bill. 

THE ESSENTIAL COMMODITIES (AMENDMENT) BILL, 2005 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 

MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND 

PUBLIC DISTRIBUTION (DR. AKHILESH PRASAD SINGH): Sir, I beg to move 

for leave to introduce a Bill further to amend the Essential Commodities 

Act, 1955. 

The question was put and the motion was adopted 

DR. AKHILESH PRASAD SINGH: Sir, I introduce the Bill. 
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